HIGH COURT OF DELHI: NEW DELHI

No. 38 /DHC/Gaz-1B/G-7/V1E2(a)2024
Dated: 25 Qctober, 2024

DRIOBER

Hon'ble the Chief Justice and Hon'be Judges of this Cowrt have been pleased

to make the following postingsiransfers in the Delbi Judicial Servics with fnimediste

effect;-
S.No. | Nameofofficer | From ‘Ta Distiiet to; FRemarks
(Mr/Ms) which
i aliocated
J/ Himenshu Raman | 8Cl-euyn-BC, | CIM, South, | Sauth In a vecant court
Singh Wast, THC Saket
——y
2. Beepak Kumue-l | Principal CiM, Last, | Bast Tw o vacant churt
Magistrate, KKD
HIBVH,
South-West,
Dwarka

3 Vaibhav Mehiz SClcum-RC, | Cin, Northe " Noeth-Bast | n o vicant court
Mew Delhi, East, KK

PLHC
4, Swatl Shanma SClhenm-RC, | CIV, Shabdars; | Shabdars In a vacam coust
South-East, KK
Saket
5. Raby Neeraj SClhemm-RE, § CIM, North. | Novth in & vacant courg
Fumar South, Saket Rohim
6. | Deepuk Kumar-1E | SClcum-RT, | CIM, RACC RaCC. 11 @ vacant court
South-West,
Dywearks
1. Anuj Kumur ACINV-02, CIM, Wew | New Dethi | In @ vacan! count
Singh Central, THC | Delhd, PHC
i Vasundhra :iéﬁ*}f; North- | CIM,  Nortle | Norh-West | ina veant Court
Chhmutkar West, Robinl | West, Rohing
9. Abhishek Kuntar | ACIM-01, Cldt, Central, | Contral 10 5 vacsnt conurt
New Delhi, THE
PHC

......................



10. | Shriva Agrawal ACEM, Sonth- | CIM, South | South-West | Inn a vacant court
East, Saker West, Dwarka
HL | Nupur Gupts On being CIM,  South- | South-Bast | Ina vacant court
tepatristed East, Suket
\9’ Samiksha Gupts | ACIM, South- | CIM, West, | West In a vacant court:
West, Dwatkn | THC
13. | Vasundhare Azad { ACIM, Fast, SCl-cum-RC, New Debhi | Viee Viibhav
KKD New Delhi, Mehta
PHC
14, & Prigya Gupla ACIM, North- | SCl-cum-RC, Norih-East | In s vaemt court
Bast, KKD Nosth-Fast,
KK
15. 1T Privadarshini ACKH, Somh, | SCl-cum-RC, Enst I & vacant gourt
Suket Euast, KKD
16. | Tunya Bamniyal | ACIM-03, SCl-cum-RC, South-West | Viee Despik
Rouse Avenue | Sowh-Wesr, Kumne-1)
Court DPwitcka
Complex
{7. i Mohst Sharma Prineipal SClcum-RC, South-fiast | Vice Swati
Magistrate, South-East, Sharma
B34, Saket
Kingsway
Camyp, Central
Upasana Satija ACIM, West, | SCl-cunt-RC, Central In 5 vacant cowrt

THC

Central, THC

19: | Priyanks Rajpoot | ACIMG4, S5Crgum-RC, Novth-West | 1n a vacont court

RACC Nath-West,
Rohini
20, | Niharika Kumar | ACIM, North, | SCl-eum-RC, Shahdars In a vacant count
Sharma Rethini Shahdara, KKD

21, § Neha Priya ATIN-0Z, SCIcum-RE, South Vice Ruby Negraj
New Dalhi, Sonth, Saket Ruimar
PHC

S22 | Divya Malhotee | ACTADT, SClcum-RC, | North fna vacant court

Rouse Avenue | North, Rohini
Court
Complex

23 | Richa Sharsw ACIMAOL, SClcum-RE, West Vice Himatsho

Central, THC

Wagt, THC

Ruman Singh
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Swal Goplael

JECCcome-
ASCl-gun-
Cuarcling

Juslge, New
Delhi, PHC

AL, Sonth-
West, Dwarka

South-Wast

Vice Saraikslii
Ciupla

Phanasheee Deka

Principa)
blagisteate,
JIB-H, Sews
Kutir,
Kingsway
Camp, Central
Dhigtricy

ALIM, Norik-
East, KKD

North-TRast

Vice Prigya Gupta

Peepak Vats

ISCC-cum-
ABCl-cum-
Guardian
Fudae, Sonth,
Saket

ACGIM, Nogth-

‘Wew, Bobani

North-West

“Vice Vasundhra.

‘Chtinunkar

Tahad Uddin

JSCCeum-
ASBClcum-
Guardian
Judge, Bast,
KK

Tincipal
Maglstrate, JIB-
Vil Souih-
West, Pwarka

South-West

Vice Degpak
Kurnsi-i

Vivek Renread

Principal
Magisirate,
JIBEE,
{Central,
Ferpashah
Kotla

ACIM, Sonth-
East, Saket

South-East

Viee Bhriya
Agrawal

Tania Siogh

JSCC-oum-
ASCl-cum-
Guardian
Judge, West,
THC

ACIM-DZ,
Central, THC

Centyal

Vice Anu Kuaar
Singh

Akriti Makiendru

Prineipal

Mapisirae,
MR-V,
Fanily Court
Crmnplex,
Vishwag
Nagar, East
Bistriet

ATIM, West,
THE

Wagt

Viee Upusana
Sutija

3

wiayank Gosl

ISCC-cum-
ASCI-cum-
Guardian
Judge,
Shubdara,
XD

ACIM, East,
KKD

Fast

Yice Vasmadharn
Azt




32, Pranav Jeshi I5CC-cum- ACIM-01, New | New Pethi | Viee Abhishel
: ASCl-cum- Dethi, PHC Humar
Gaardian
Judge, Centrad,
THC
33, | Jyoti Maheshwart § On being ACIM-05, RACC In & new court
repatrinfed RACC
34, | Neetn Nepar ISCC-rum- ACIM-06, RACC Tn a new court
ASCl-cum- RACC
Guardian
Sudge, South-
East, Szket
35, | Siddhant Sihag ACI-cum- ACHIM-02, New | New Delhi | Vice Meha Priyy
CCI-cunt- Detht, PUHC
ARC, Now
Delbi, PHC
36. | Woha Mittaf FSCC-cum- ACIM-03, RACC Yiee Tanyva
ASCl-cum- RACC Baminiyal
Guardian
Jedge, Nogth-
Wost, Rohini
‘}'L« Vuibhav CLloum- ACIMD4, RACC Yice Privanka
Chaorusin ARG, West, RACC Rajpoot
THC
38, | Amurdeep Kaye AC]-cum- ALV North, North Viee Nilurikn
CClenm- Rohini Kumar Sharma
ARC, North-
West, Roluni
34, | Parag Dalal ACI-cum- ACIM-81, RACC Vice Divyn
CCl-pume RALC Malhotra
ARC, South,
Sakst
A0 Tapasya Agarwal | ACI-com- Secretary, Central Yice Helly Fur
CCl-eum- Ceniral DLSA, Kaur
AR, West, Cenixal, THC
THC (G deputaiion)
41, | Neetu Sharme CCl-punt ACRM-01, Central Yice Richa
ARC, Central, | Central, THC Sharma
THC
42, | Tista Shah ARC, ACTM, Shahdara fn a vacant court
Cengral, THC | Shahdara, KKD
43. | Medba Arva ACT-cum- ACIM, South, South Vice T.
CCl-cum- Saket Privadurshing
ARC, Central,
 THC

i




44, § Nains Gupia ACT-Car- ISCC-eum- MNorth-West | Viee Noba Mital
CCl-cum- ASCl-cum-
ARE, Southe | Gauwdian Judge..
Eust, Saker Norih-tWest,
Rohini
45. 1 Riuky Jain ACkcum- ISCC-cmn- Cenifyal Vice Pranav Joshi
CC)-ctime ASCIcum-
ARG, North- | Guardiais Judae,
Enst, KKB Central, THC
46. | Manish Jain ACT-cum- JSCC~cum- Sauth-East | Vice Neau Nogar
: CCJ-gme ASClcum-
. ARC, Noeth, | Guawdian Judge,
| Rohini South-Tast,
Suket
7. 1 Deepali Principal ISCC-oum- Shohdars Yiee Miyank Godl
Hrivastava Magisirate, ASCl-cume
IRy, Guardian Judge,
Family Court | Bhabhdara, KKD
Complex,
Vishwas
Magar, Bast
District
48, | Vinod fosh: AC}-cura- JSCCcum- New Dethi’ | Viee Swad CGupta-
Cll-otim- ASClcum- ’
ARC, Fust, Chardinn Judge,.
KED New Delbi,
PHC
4%, | Sacmn Jain 0 setien from | ISCCeom- Morth-East | v vacant cournt
myafernity ASC-cinn~
leqve Guardiag Judge,
North-Bast,
KK
50, 1 Anumpdhe Jindal | ACHcume- ISCC~cum- South Vice Deepakc Vats
CCl-cum- ARCI-cum- ’
ARC, Sonfle | Guandion Judge,
Woeat, Dwarka | Seuth, Saket
51, | Gaurav Sharma AChoum- J5CC-pum~ Fast Vice Fahad Uddin
CClvum-~ ASCT-cum-
ARC, Guardian Judge,
Shabdara, Bast, KKD
KRD
52. | Vivek Kumar Secretary, Secretuy, South Viee
Agarwal BLSA, North- | BLSA, South, Jyoit Maheshwars
East, KD Saket {On
{Cn Deputation)
Pepuiation)

-



Py

_33c | Neba Panidey Civil Judge- ISCC-com- Wost Vioe Tantn Singh
05, Centead, ASCl-tn-
THC Guardian Judge,
West, THC
54, | Ashwani Pansvar | Principal ACheum~-CCl- | New Deiht | Vive Siddhant
Magistrate, cum-ARC, New Sihag
TRV, Family | Delhi, PHC
Court
Lomplex,
Vishwasg
Magae, Bast
District
33. | Bharat Aggarwal | Civil Judgpe- ACkeum-CCJ- | Centrad Viee Medha Arys
048, Central, eum=ARC,
THC Central, THC
} Mansi Maltk IMFC (NI ACTl-eum-CCI- | Novth-West | Vice Amardeep
Act)-G1, West, | cum-ARC, Kaur
THT North-West,
Rokhint
37. | Renu Chaudhary  § JMFC (Mahifa | Principal East Vieo Akriti
“Conef)01, Maugistrate, B Mahendru
North-Fast, V1, Family
KKD Cauet Complex,
Vishwas Nagar,
East Distrist
'''' 58, § Animesh Bhaskar |IMEC-02, ACI-cum-CCJs | North-Bast | Vice Ririky Jam
Masi Tripathi New Deths, cum-ARC,
PHC North-East,
KKp
59. | Tarunpreet Kavr | JMIC-07, ACT-eam-CCI- | South-East | Vice Maina Gupla
New Delhi, eam-ARC,
PHC Sonth-Easd,
Saket
6. | Ajeef Naraydn Civil Judge- Principal Fast Vice Deepalt
: 42, Central, Magistrate, JFB. Srivastava
THC IV, Family
Court Complex,
Vishwas Nogar,
East District
61, | Ajay Singh JMFC (NI ACkeun-CCl- | Norih Vice Manish Jaif
Rarihar Act) Digita) cum-ARC,
Court-{13, North, Rohini
Nerth-West,
Rohini




62. § Vinik Jain On being ACH-cnm-CCJ. | East Viee Vinad Joshi
repatriatod cum~ARC, Fast,
RKD
63. | Vipul Sundwar IMPFC-G2, Prieipsal Eag Viee Ashwand
North-East, Magistrate, J3B- Panwar
RKD ¥, Fumily Court
EComplex,
Vishovas Nagar,
Bast District
&4, | Rupinder Singh JMEC (NI ARCHI, -Crastyst]. Vice Tisla Shal
Dhiman Act}06, Cenead, THC
Central, THC
G5. | Bhilpi Singh [ TMFC-82, ACT-eum-CCJ- | South Viee Paras Daldl
: South, Saket | cum-ARC,
South, Sakat
66. | Sukhman Sandhu | Civil Judge- Principal Central Vice Mohir
01, New Mugistrate, LI3- Sharnu
Delhi, PHC I, Kingsway
Camp, Central
&7, | Swayam Siddha Civil Judge- ACTcum-CCl 1§ Soutl-West | Vice Anurndiia
Tripathi i 62, South, cum-ARC, Jindal
! Saket South West,
i Drevarka
a4, | Nitish Kumar JIMEC (NI ISCC-cum- North Tt & vuoane const
Sharia Act)-01, ASClcum-
Centrad, THC | Guardian Judge,
Narth, Rohini
83 | Chara Asiwal IMFC -5, ACL-cum-CCJ- | Shahdara | Vice Gauray
. Wst, THC cum-ARC, Shusina
: Sluthdars, KKD
70. ¢ Umesh Ramar | IMFC 09, ISCC-cum- Central [t 2 new coust
¢ South-East, ASCl-cum-
i Saket (uardian Judge-
i 02, Ceniral,
: THC
- | Alka Singh IMPC {Muhiln | CClwuin-ARC, | West Vicw Vaibhay
Court)-03, West, THC Chavrasia
West, THC
72. i Anshul Mehta IMEC (M Principud Central Vice Dhanashree
Act)-08, Magisirate, JIRB- Doka
South-West, 1, Sewa Kutir,
Dwarka Kingsway
Camp, Ceniral
Pistriet

e




\}3; Rahul Venna JMFC (N1 CCloum-ARC, | Corntral Viee Neetu
Act}-02, West, | Cendral, THC Sharma
THE
'}l: Dev Chaodhary IMEC-07, AC)-cum-CCJ- | West In a vacant conet
Shahdara, cum-ARC,
KK West, THC
75. | Apoorvae Rang IMFC (NI FMEC (Mahila | Seuth-Waest | Vies Divyn Yidav
Act)-03, Conrt)-03,
South-West, South-West,
Dwearka Dwarka
76, | Acushi Parwal IMPC (Mality | IMBC (NI Act) | Bast In 2 new court
Cour)-02, Dgital  Court-
Wonh-Bast, {2, Basy, KKD
KKD
7. | Kratika JFEC-04, Principal Central Viee Vivgk
Chaturvedi South-West, Magistrate, 1IB- Bentwal
Dwarka il, Centrul,
Ferpzshah Kotla,
ﬁ/ Asdankshia IMFC (NI IMEC-05, West, | West Vice Charu Agsiwal
Aet)07, THC
South-West,
Dwarkn
79. | Meha Barupadl IMECA12, IMFC (Mahils | North-East | Viee Renu
Soutl-East, Cow)-01, Chavdhary
Saket Nurth-East,
KRD
§0. | Chhaya Tyags JMFC 03, JMFC (Mahila | South n a vacant count
East, KKD Court)-03,
South, Saket
8t | Ritike Kansal JMEC-07, IMFC (Mahite | East Tnn & vacant court
North-West, Couet)-02, Bast,
Rahini KKD
ﬁ.— P, Bhargav Rao | IMFC-03, RFC-05, East, | Bast Vice Chhaya
West, THC KKD Tyagi
83, | Kunika Agarwval | Chil Judge. EC-03, North-East | Viee Sukhjeet
01, South, Norih-East, Singh
Saket KKB
84. | Aakash Sharma | JMFC ¥ Civil Judge-02, | Ceniral Vide Ajeet
Ac)-03, Centrad, THC Narayan
South-Eaxt,
Sukot

g



85. | Divva Gupta IMFC (N Chvil Judpe-18, | Ceniral Vice Bhasat
; Act}-05, Cential, THC Aggarwil
7 Central, THC
; 86. | Shikha Chahal IMEC (NF JMFC {(Mahila  § South Vies Decksha
Acty Digial Court)-Ni, Muadaan
1 Court-U3, South, Sakat
! South, Sukel
i 87. | ApimeshRuomar | JMPC-0F, IMFC 02, New PRew Dalhi | Vies Aoimesh
South-West, Deild, PHE Bhaskar Mani
' Dwarka Pripathi
a 88, Abhinav Singh IMEPEC (NI Searetiy, South-Bast | Vice Vinik lain
Act)Ud, New | DLSA, South.
Delhi, PHC East, Saket {On
depustation)
i
89. 1 Meha Gurg IMEFC (N FMFCAOZ, Bast, | Fast Viee Bhann Pratap
Act02, New | XKD Singh
Delbi, PHC
' 9. | Decksha Sethi JMIFC-03, JMFC-08, South-West { Vice Animesh
] South-West, South-West, Kuriar
Diwarka Dwarka
91. | Bhane Pratp IMPFC-02, IMFC-02, Smith Vice Shilpi Singh
; Singh East, KK ‘South, Saket
53¢ el B Kae ™ O being FMFC (ahita | Weat Vice Aneera
: repatriated Court)-05, West, Bishiioi
THC
‘ B3~ | Kimadeep Kaur | IMFC (N1 IMPFC (Mubile | South-West | Viee Keitika Tain
nd Acth-03, West, | Cour))-04,
: THC South-West,
. Drwarka
. 94, | Sukhjeot Singh JMIFC-03, JMFC-06, South Vice Vijayshree
North-ast, South, Saket Rathore
KKD
5| Aneeza Bishaoi IMEBC (Mahila | IMFC-07, Weast, | West I a vaeantcount
Conrt)-03, THC
West, THC
96. | Neha Shouna IMEPC (N TMFC (N Ac)- | New Delisi | 2 vacant connt
Act) Digital 4, New Deathi,
Court-02, PHC
Soutlt-East,
Saket
Y7, | Preeti JMEC (Maldla § IMEC -03, Central Vice Vinod Kumar
Court}01, Centval, THC
North, Hohini
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98, | Pritu Raj Civil Judge, | IMFC-D1, East, | Fast Vice Arvind Dev
Notth, Rolhini | KK
99. | Rahul Jain JMFC-08, IMFC-01, South-East | Viee Ankit Garg
New Defhi, South-East,
PHC Suket
100, | Deekshia feo IMFC (NI IMFC-04, East, : East Vice Souika
Act) Digital KKD i
Comt-015,
South-West,
Dwarka
101, : Sghil Monga IMFC-04, IMFC-06, New | Now Delli | Vise Ansmika
North-Bast, Delhi, PHC
RKR
12, | Rishabh Kapoor | IMEG-03, TMPC-03, South-West | Vice Nitesh Gool
North West, Sonth-West,
Rohini Ehwarka
H3. | Sonika IMFC-04, JMFC (Mahita MovtheBast | Vice Arushi
Fast, KKb Cour(}-02, Parwal
North-Bast,
KXD
104, | Aviral Shokla IMFC-15, JMEC (NI Act)- | South-West | Viee Vinerjest
South, Suket 1 03, South-West, Kaur
Dwarka
105, | Priya Jangha IMEC (Digaat | IMPC (Mahila | Norlh Vice Precti
Traffic Court), | Court)-0},
South-West, North, Rohind
Dwarka
166, | Gaurav Dahiva Civil Judge- IMPC (NI Act)- | South Vice Rishabh
03, Shahdarn, | 07, South, Saket Tanwar
KK
197. | Kavita Bist IMFC (N} JMFC (Mahila | New Delbi | Vice Komal Garg
Act) Digital Cowt}-01, New
Court, East, Dothi, PHC
KKED
108, | Shbham Civil Judge- Secretury, NorfheEast | Vice Vivek Kunar
Davadiya 03, South- DLSA, North. Aggarwal
£as1, Saket Bast, KK (on
deputation)
ﬁ‘l« Karuna IMFC (Mahila | JMFC-07, Shahdara Vice Dev
Court)02, Shaliclara, KED Chaudhary
Wast, THC
.10

-



‘}0.-

Annniky .

INEC 06,

IMEC (Mdahile | Wen

In & new count

Cental, THC

Magistate,
Cerdral, Ol
Delhi - Radbway
Station

New Delhi, -Cotrt)-06, West,
PHC THC
y Deepika Gayal Onretorn from | IMFC (Mabila ] Wost Viee Alka Singh
Shokeen muternity Coun}-03, West,
leave THC
152, | Deepika Thakean | IMEC {Nt JMFPC.12, South-Eist | Vics Neim Bauupal
Acl)(4, South-Bust,
Scuth-West, Saket
Dsvarka
113, | Wilesh Goel FMREC-03, IMPC (NT Act)- | SouteBast | Vieo Moksha
South-Wesl, 05, South-Fust, Butins
Prwarks Saket
y Koma! Garg IMPC(Mahifa | IMFC-03, Wst, Vice P, Bhargv
Court}:01, THC West Rao
New Delhi,
PHC
TR -.ﬁé-L\'deE]) Gupta IMEC6, IMFC (N} Acyy, | Bast Vice Pooju Yadav
North-Waest, East, KKD
Rohini
H. | Keitikn Yain IMEC (Mabila | IMEC.03, South-West | Vice Deeksha
Court)-Nd, South: West, Seild
South-West, Dwvarks
Dwarka
117, { Reetika Jain IMFC (Mahile | IMFC-05, North | North West | Viee Rishabh
Court)-03, Wast, Rohini Kapoor
Central, THC
118, | ksraZaidi IMEC(Mghila | IMEC-04, North-East | Viee Suhil Manga
Cour)-02, Nortih-Easi,
Shaidara, KED
KKD
119, | 8ana Khan JMFC (Mahilan | Civil Judge-05, | Centeal Vice Neha Pandey
Court)-43, Central, THC
South, Saker
120, | Snehil Shamoa IMPCINT Act) | IMFCINL Act)- | South-West | Vice Anshul
Digitef Court, § 08, South-Wast, Mebia
Nopth-East Dwatka
KK
2L | Apoory Gupia IMFC-42, Special Raflway | Central Vice litender

11~




122, | Seema Nirmal On reforn Frony | JMEC.09; South-East | View Unesh
maiernity South-East, Kumar
feave Saket
123, | Himianshy JMFC-10, Municipal South-West | Viee Azad
Tanwar South-Fast, Magistrate, Behrawat
Saket South-West,
Dwarka
124, | Vinod Kumar JMEC.03, JMEC (N Act)- | South Vice Varun
Central, THC | 04, South, Saket Chandra
ﬁ& Ganray Katariva | IMPC (NI JMFC 07, Norih-West | Vice Ritils Kansal
Act) Dighal North-West,
Court-01, Rahini
West, THC
126. | Ajay Napwal IMPC-02, IMEC. (NI Act)~ | South-Woest | Vice Shubhi Gupta
Morth, Rohini | 01, South-West,
Dwarka
127, § Jitender Spesial Civil udge-01, | Shaliiara Vice Aakash
Rathway Shehdura, KKD Mohan Singh
Magistrate,
Centrsl, Old
Dethi Railway
Station
128, Dr. Nehe Kherla | IMEBC {(Muhila { IMFC-02, Nnrth Vicw Aday Narwal
Court)-01, North, Robini
Central, THC |
129. | Vijayshree IMFPC-06, M¥EC i South
Rathore i South, Saket (Ralieving), :
: South, Saket
130. | Bivya Yadue IMPC (Mahils | IMIFC -04, South-West | Viee Koatika
Courg)-03, South-West, Chaturvedi
South-Wes!, Dwarka
Bwarks
13l | Arvind Dav JIMFC-01, Civil Judpe-69, | Conteal In-a new court
i Bast, KKD Central, THC
132. | Katyayini Sharma | IMFC (NI Civil Judae-03, | Shahdara Viee Gaurgv
Kaodwal Act)-03, Shahddre, KKD Dabiva
Central, THC
133, | Deckshy Madam | IMTO (Mabiln | Civil Judge-02, | Sooth Vigce Swvayam
Court)-{, South, Sakst Siddha Tripathi
South, Saket
-12-




THC

134, | Shaina Goval Civil ludge, SMFC (Maliiln | Contegd Viee Drdeha
North-West, Court)-01, KCherin
Rohini Central, THC .
133, | Ankit Garg IMFC0, MM-(8, New New Delli | Vier Rahul Jain
South-Enst, Dethi, PHUC
Saket
138, § Midhi Chithara IMEC (Mahiln | IMRC-08, North-West | Vice Nawdeep
Court)-62, Naoyth-Wast, Gupta
Marth, Robini | Rehini
137, | Shivangi Mangla 1 IMPFC (NI JMPC (NI Agty | BouthsWast | Vice Apoorva
Aet) Digitod 13, Houth-West, Rash- ;
Coorl¢2, Thrwarks
Noarih-Wes,
Rohini :
138, | Anmol Nohsis JMERC (N8 INVHRCA02, North-Fast | Vice Vipul.
Act} Digital Morth-East, Sandwar
Court, KK
Bhahdara,
KKD
139, | Vaibhay Pratap JMTFC (NI Civil  Judge-D1, | New Deili Viee Sukhfman
— Singh Act) Digiral New Brolhi, Szadhu
Courl-02, PHC
Was, THC
‘_l/am-. Risbabh Tanwar { JMFC (N JMEFC (NE Act) | West Viee Manst Malik
Act)-07, South | 01, West, THC
Sakat
141, | Vihegjeet Kauwr IMEBC (N1 IMPC (Mabila | Sounth Viee Suna Khan
Aci)-03, Court)-03,
Sauwh-West, Soudls, Sakes
Drvarka
142, § Shubhi Gupta IMRC (NE JMEC (Mahila | North Wice Nidhi
Acty-0l, Court)-02, Chitkam
South-West, North, Rohini
Dwarka
143, | Aakash Mohan Civil Judge- | JIMPC (NI Act)- | South Vies Ravi
Singh Gf, Shahdara, | 05, South, Suket
KRD
144. | Popja Yaday JMFC (NI IMFC (Mdahile | Contral Vice Reetike Juin
Act}, Fast, Court):(13,
KKD Centeal, THC
Jﬁ. Raranbir Singh IMFC N AMFC 07, Contaal View Apanty
Act)-dd, Wesl, | Cenratl, THE Gupla
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L!ﬁ. Stergti Sharma-I | JVFC (41 IMEC (Mahila | West Viee Karung
Aot} Digital Couri)-02, West,
Court-01, THC
North-Waest
Rohin
147. | Azad Selwuwat | Municipat IMFC 10, South-East | Vice Himanshu
Magistrate, Soiith-East, Tawar
South-Wes, Suler
ihwarka
148, | Aman Kemar Civil Judge- IMFC-05, South Vice Aviral
Sharma 02, Shohddara, | Sowth, Saket Shukdn.
KKD
149. | Ravi IMPC (NI IMEC-07, New i\c...“ Delhi | Yice  Tarunprest
Act-03, Delt, PHC Kaur
Sotith, Saket
150, } Yarun Chandra IMIC (NI Civil hudge-0% | Shabdurs | Vice Aman Kamar
Act)-04, Shahdata, KK Shurpia
South, Snket
151, | Moksha Bains IMPC (NI IMFC (Mahila | Shiahdara Vice lsta Zaidi
Act)-05, Court)-02,
South-East, Shabdars, KKD
Stideet
182, § Arjun Kivar SMPC (Wl Civil Judge, North-West | Yice Shaina Goyal
Act)-04, fonrth-West,
Cenwral, THC | Rohini
153. | Anshu! Agnibotri | On completion | IMFC(NF Ac)- | South-East | Vice Aakash
of iraining 03, South-iast, Shurma
Saket
154, | Beshine Golichha | IMFC (Digilal | IMFCONE Act)- | Central In A new comd
" Teaffie Cowt), | 07, Central,
West, THC THEC
155. | Surbhi Shanma On completion | IMEC (N Act) | New Delbi Vice Nelia Garg
of traiding 02, New Delhi,
jgiie
1536, | Vanshilax Mehia | Oncompletion | JMYC (NI Act) | Shahdars o & new aourt
ot training Digital Court-02
Shahdara, KKD
15%. | Anjeli Singh On completion | IMFC (NI Act) | South-East | Vice Neha Sharina

of raining

Digital Cort-
02, Sonth-Bast,
Saket
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158. i Aradhans IMFC (Iigial | IMFC (NT Act)- | Censeni Vive Nitish Kuimar
Traffic Cowrg), | Gf, Centrad, Shurma
South-East, THC
Saket
‘99: Sukriti Jhg COo completion. | IMFG(NT Act} | West Vice Vaibhay
of fraining Drigital Court- Pratap Singh
02, West, THC
160. § Surhhi Gupty Ou completion § JMFC (NI Act)- | Sonih-West, | Viee Askanksha
of tratoing B7, South-West,
Dwirks
161. i Ravisha Sidana On completion 1 IMFCNE Acl). | North-Bast | Viee Snehil
oftaining Dipital Court, Sharmp
North-fZast
KKD
162 | Abhay Choudhary | On completion | IMEC (N Act)- | Cuntrisl Vied Acjun Kirar
of training 04, Central,
THE
163, | Meetmani Shara | Oncompleton [ JMBC (NI Acl) | South-West | in a new court
of training Digital  Courl-
12, South-West,
Dhwarka
F64. | Fualtknshan Jubin | On completion | JMFC (NEAct) | South Vice Shikha
of raining rigital Court- Chahal
03, South, Suket
165. | Vaibhav Gurg On vampletion | IMFC- 11, Centrad To s new courl
of raining Ceniral, THC
gﬁ—: Manisha Bhau O completion | JMPC(NE Act), | West In 4 new court
of waining Trigital Coust-
03, West, THC
167, | Parul Sharma On completion | IMFC (NI Acly | Nerth-West | Viee Shivangi
of waining Digitai Court- Mungla
42, North-West,
| Rohini
168, 1 Shubltamjot Kaur | Oncompletion | IMPC(NL Acty | South-West | Ina newcourt
Rakhrx of waining 10, Sonth-West,
Pwarka
169. | Garima Garg On completion | IMEC (NI Act) North-West | Vice Shroti
of training, Drigitisl Contrl Sharima-11

OF, Nocth-West
Rohimi
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179, | Nitika Ou completion | IMFCNT Act), | Cenmal In & new count
of training Digital Conrt-
04, Centeal,
THC
17k | Surabhi Sethi IMEFC (Digital § IMFC (N1 Act)- | West Vice Rabul Verma
Traffic Conrt), | 02, West, THC
Noarth-East,
KK
172. | Anubliay On completion | IMFC (NI Act)- | Contral Vice Kotyayini
Bijalwen of treining 83, Central, Sharma Kandwal
THC
\1/73/ Sidhant Krishan | On completion | IMFC (NI Aet)- | West Vice Kirandeep
Singh of training 03, West, THC Kaur
174. | Jayanti Chancter | IMFC (Digital | IMPC (NI Act) | Norfh- Wost Vics Ajoy Singh
Traffic Court), | Digital Count- Parihar
Coentral, THC | 03, North-West,
Rohini
175, | Bhubhangi Oun completion | IMFC (NI Act) | South-West | Vice Deoksira Rao
Srivastava of fraining Digital Court-
85, South-West,
Trhwarka
176. | Amit Raua On completion | IMFC (NI Act) | Cenial Vice Rupinder
of training 14, Central, Singh Dititnan
THE
177. | Kashish Bajaj On completion | JMFC (Digital | Worth-West | n g new eourt
of traiting Traffie Court),
North-West,
Rohini
178. | Deepika On completion | JMFC (Digital | Central Viee Fiyunti
of training Teaftic Court), Chander
Central, THC
179, | Arvird Tomar FMFC (Virtual | IMFC (NT Act)- | South-West | Vice Devpilea
Fraffic Conrt)- | 04, Sowth-West, Thiakean
01, Central, Pwarka
THC
y Ankit Solanki JMIFC {NI IMEC (ML Acty | West Vice Gavrav
Ast) Digital Dipitat Court- Katariya
Courl(2, 0f, Waest, THC
Norih, Rohdni
181, § Pranjnl Prakash | IMFC (NI AMFC (Digital | North-Fast | Vice Surabhi Sethi
Act) Digital Traffic Coyet),
Contt-03, Noeth-Enst,
Soutl-East, KK
Saket
- 16-




182, | Ashima On campletion | IMFC (NI Act) | Shahdara Vice Aol
Lakkanpalf of raining Dhigial Cour, Nolwia
Shahdara, KKD
\ygz». Shubke Gopta | On completion | IMPE (NI Act) | West Viee Karanbir
of training 04, West, THC Singh
184, { Prithvi Joshi 1 Oncompletion | JIMEC (NLAct) | Souih-Eust [ Viee Peangali
of training Digital Court- Prakush

03, South-Fast,
Saket

185, | Shiva Parashar On completion IMEC (NEAct) | Bagt Viee Wawvita Bist
of treiing Digiiad Coum,
Bast, KIKD
186, 1 Shresjee Abbot On completion | IMFC (Digital | Narth In a new court
of waining Traffie Comyy,
North, Rohiiz
187, ¢ Kunal Soni JMEC (Virtual | IMFC (Digitat | Fast Vies Nandini
Traffic Cowt)- | Traitic Cour), Sharma
03, Centrul, Eest, KKD
THC
188, | Surabhi Rastogi On completion | IMFC (N1 Aoty | Sowth-West | In 4 new court
of training Digital  Court-
10, South-Wast,
Dhwatrka
189, ; Akunksha Singh | On completion | JMFC (1 Act) | Bouth-West | ira now vourt
of training Digital  Courl-
11, South-West,
Diveizeka
‘}‘;Qr Shraddha On completion | IMPE-09, West, | West In & nevwe court
Srivastava of wrining THC
y : Atisha Jajn On completion | SMFC {Digital West Vice Deshig
of training Traffic.Court), Golichha
i West, THC
12, § Ishita Bhardwaj | Oncompletion | IMFC  (Digital | Sliahdara | Vice Sakshy
of waining Traffic  Courf), Jaiswit]
Shuhdara, KKD
193, | Gowri Reghunath | On completion | RdFC-10, Ceniral In & new cauet
of training Canteal, THE
194, | Mayaok Siughal | On completion | IMPC (Digital | 'South-West | Vice Priya Janghu
of treining Traffic Court),
South-West,
Pwarka
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195. | Nandini Gare On campletion | IMFC (Digital | South-Bast | Vire Acadhan
of training Teaftic Court),
South-East,
Suket
196. | Vidushi Garg On completion | IMFC (Digitel | New Delbi | See fostnote-19
of irnining Traffic Cowrt),.
New Dalhi,
PHC
192, | Isha Rana On completion | IMFC (N} Act), | Shahdara Ina néw court
of training Shahdars, KKD
198, | Rabul Saini On compietion | R4FC-08, Shahdara 1t & new court
of fraining Shahdara, KKD
199. 1 Privanka Oun completion | IMFC (N1 Act} | North Vics Ankit
i of training Digital Court- Solanki
: D2, Notth,
Rohini
200. | Sunya Singh On completion | JMFC-06, Basl, | Eust 13 &8 nesw couxt
of training KKD
201, { 1she Thabkur On complerion § Civil Judge-03, | South-East | Tna vacant court
of training ‘South-East,
Suket
202, | Ankita Bhatia O complstion | Civit Judge, North Yice Pritu Raj
of training North, Rohini
203. } Tanmay Batham | On completion | Relisving Fast See Faatnote-23
af training, IMEC/Clvil
Judge, Bagl,
KKD
204, | Ariba Kin On completion | Relteving Tsouwh
of iraining IMFCICivil
Judge, South,
Saket
203, | Shubhangi On completion | Relieving Southefast
Aggarwal of training IMEC/Chvil
Judge, South-
Fast, Saket
206 | Danveer On completion | Relieving West
of training IMBPCCivil

Judpe, West,
THE

- 18-




i of training

i

Sudge, Bust,
KED

207. 7 Urvi Gupta Ou completion | Relieving Mori-West
of raining IMPCICivil
Judge, Narth-
West, Rohini
208, | Satendra. Pal On completion | Refieving MNorth-East
Singh of tratuing TMFCAC vl
Judge, North-
Eazt, KK
209: | Sunvam Jain On completion | Relieving Waesi
of wuining IMFCAivil
Sudge, Wesl,
THC
210, | Akshay Prakesh | Oun completion | Relieving Ceniral
of Training JMFC/Civil
dudge, Cenral,
THC
213, § Mandini Sharma | IMFC (Digimd | IMFC (NI Acty | South-Wast | In 2 vacont court
Treffic Court), § Digital Coul-
East, KK 04, South-Wast,
Dwarka
212, | Anubbav Sharma | On completion | Civil Judge-01, | South Vive Kanika
of training Soutly, Saket Apgarwil
213. | Shreya Singh On completion | IMEC (NI Act) | Central Vice Divya Gupta
of paining 05, Cemiral,
THC
"""""" 214, | Hala Quamar Qo completion | Relivving New Delbi | Soe Footnota2d
of training IMFC/Civi
Judge,  New
Dzlhi, PHC
215. | Guurav Ujjwal On completion | Rélisving Central
of waining WVFCICivil
Judge, Centeal,
THC
216, | Pallovi Tyael On completion | Relioving New Detis
of tratning IMFC/Chetl
Judge, New
Dedlsi, PHC
U217} Suneet Ansad Co-vompletion | Relieving Souih-West
of raining IMIFCICivil
Judge,  South-
i West, Bwarka
i
218. | Prema Ral i On completion. | Relieving ;E_ust
IMFCICivil i

=i




219, | Rangat Ghirra On corpletion | Relieving {entral
of (raining IMEFCICivil
Judge,  Ceoteal,
THC
220. | Ganray Singa! On completion | Relieving North-West
of training IMEC/Civil
Judge, Nonh-
Wast, Rehini
221, ) Tubdoa Mardi On completion | Relieving South
of training IMEC/Civil
Judge,  South,
Baket
222, | Anshuf Negi Cu comnpletion | Relieving Shahdura
: of trairiing IFCICvil
Judge,
Shahdira, KKD
223, | Supria Kuniet G completion | Relieving South-East
Meena of training, IMFCICivil
Judge,  South-
Fast, Saket
224, | Jyol On completion | Relieving Sonth-BEagr
of iraining IMEC/Civii
Judge, South-
Eass, Saket
225. | Anugya Chauhan | On conipletion | Relisving Central
of Iraining IMFCLCivil
Judge, Central,
THC
226, | Privenka Devi On completion § Relieving New Delhi
of traiving TMFCHCivit
Judge, New
Delbi, PHC
227. | Upender Kunar | On complotion | Reliaving Horth
of training JVFCHviL
Judge, North,
Rohini
228. | Neha Jarwal On completion | Relieving Shahdara
of training IMFPCICivil
Judge, Shahdara
KKB
229. | Mohist Meens On completion | Relieving North
of training IMECICivil
Judge,  North,
Robini
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230,

Bhagwat Prasad | On completion | Relisviag Central
Meena of training JMECICivil
Judge, Central,
THC

231

Mingkshi Meenz | On completion | Relieving North-East
ol training IMPCICivil
Judge, North-
East, KK

232

Pupeet Negi On completion | Relieving North-West
of training IMEBC/Givil
Judge,  North-
West, lohini

Sandeep On complution | Relieving Basi
of training JMFC/Civil
Judge, East,
KKD

Note(s):

1.

2.

The judiciul officers shall be under the controt of the Prineipal District & Sessions Judge
of the diswiet, to which they have been aflocated. :

Peincipat District and Sessions Judge, North-West, Rohini shakl assign admitistative
work particutarly looking after the work of weeding ont.of degided files anid digitization of
Jusdicial record to My, Decpnk Sherwwat and shall alse- maiutain the record of the
administrative work dobe by the officer.

Principal District and Sessions Indge-comsJudge In-charge, RACC shall withdsaw
sufficient number of cases Gom the existing sowt of ACIM-0 10 ACIM-04 and shall
assipn the same to the above two newly created gourts of ACIM-B3 and ACIM-06 in
such & manner that afler redistribution, all couris should fiave substantially equal work and
shall further-casure that the old matlers pending in the comts of AGHMs be-disposed of
expeditionsly.

Pringipal Distiet and Sessions Judge (HQ) shatl withdraw sufficient manbey of cases from
the existing court of JSCC-cum-ASCI-cum-Guardianship Judge and assign the same w the
newly constituted additional comt of JSCCcum-ASCI-cum-Guurdinnship Jutlge-d2,
in such a manner that after redistribution buth courts should hnve substantially equal work,
In view of the newly constituled cowst, the existing cowd of JSCC-cum-ASCl-com-
Guardianship Judge is re-designated as JSCC-cas-ASCl-com<Guardian Judge-0l.

Principal District and Sessions Judge, Tast, KK shall withdeaw suflicient numaber OF
cuses from IMFC (NI Act), Digital Court and shall assign the smme to the nowly
constituted courts of JMFPCNE Ach) Digital Court-D2, East in syeh ¢ manner that alter
cedistribution, both the eouits shonfd have substuntieHy equal bumber of cases. in view of
1he ereation of the new court, the existing court is re-designated as IMEC (NI Aot), Digitat
Court=01, Easi, KKD.

Principal District and Sessions Judpe (BQ) shall withdrase sulficient namber of pases fom

the wxistiog court of Civit Judges of Central District and assign the same 10 ﬂ_u:'ne\!.'ly
created court of Civil Judge-09, Central in such & manoer that alter redistribution, afl
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1.

i4.

courts should have subsiantially egual work to enable them to dispese of the old nntters
expeditiously.

Prinwipa District and Sessfons Judge (HE) shall withdraw sufficient number of cases from
IMFCNT Act)-01 to IMFCN Act)-08 of Central Distreict and shall ussign the same to the
newely constituted court of JMFC(NT Act)-i7, Central in snch a manner that afer
redistribution, all eouris should have substantially equal number of cases.

Prineipel Distriet and Sessions Judge, Shnladara shatl withdeaw sulfficient number of cases
from the existing court of JMFC (Nt Aet) Digital Court, Shahdara and shall assign the
sume 1o the newly constitwed court of IMEC (NT Act) Digital Conrt-62, Siahdara in
such.a roanner that sfter redistributinn, substanial work in both the courts shonld be cquat,
In view of the creation of new court, the existing court is redesignated as IMFC {NT Act)
Digital Connt-04, Bhahdara, KKD.

Principal District wnd Sessions Judge, South-West, Dwarks shiall withdraw sufficient
sumber of eases from IMFCI Act), Digital Court-01  to IMFCINI Acty, Digitl Cowme-
09 and shall assign the same 1o the newly constituted courts of JMFOMNT Act} Dipital
Court-10, JMFCMND Acgy Dipitd Cowrk-31 and JMFCONT Act) Huitel Comrta12,
Soath-Weat, Dywarka in such a nianner that afier redistribusion, all dourts stould have
substantiedly equat menber of cases.

i, I"rincipai Distriet and Sessions Jndge (FIQ) shall withdraw the world relating 1o £S

Kashmiri Gate, Saral Rohilla, Defhi Cantt. Railway Station, and RPF fram the court of
SMFCDT, Central and shall assign the: same to the newly created court of JWFC-11,
Centval, THC which shul} ensure its expeditions disposal in aceordance with law,

Principal District snd Sessions Jodge, West shall withdraw sufficient numbsr of casss
fram BFCINT Act) Digftal Cowr-D1 and IMPCNE Aoty Digital Court-02 and shall assign
the same 10 the newly constituled court of IMFCNE Set) Bigital Conrt-83, West, THC
it such a manner that sfier redistribution, all courts should bave substabtially egual
aumber of cases, '

. Principal Distrier and Sescions Judpe, South-West, Dhwarkn shall swithdraw. snfficicnt

number of cases from the court of IMFC (N1 Act)-01 to JIMEC (N Acth0¥ & Municipal
Magistrate and sssign the same 1o the newly created conrt of JRIFE (VT Ac)-10, South-
‘Wost, Dvarka for its expeditious trial in accordance with law,

. Principal District and Sessions Judge (HQ) shall withdeaw sufficient number of cases from

IMFCIN Act) Digital Court-01 10 IMBC(N Act) Digital Cotrt-03 of Central Distrfot-and
shall assign the same to e newly constiubed conrt of JMFC(NL Act) Digfial Conrt-14,
Central in such-a sunnee that after redisteibation, alt courts should have substantially
cgual number of cases,

The newly created court of IMFC (Digital Teaflic Cowrt) at Nosth nnd North-West
District shali also deal with the NBT aod Spot challans on virtual traffic coutt portal of -
their respective district along with the challans which are contested on Virual Traffic
Court Poral, All the pending challans of NBT and SPOT pertaining to e above district
on Virtual Traffic Court Portal shall be transferred from the existing Virtual Traffie Courts
ie. IMFC (Virtund Traffic Court)-01, JMFC (Virteal Traflic Cour)-02 and JMFC
{Virtual Traffic Court}-03 to the above courts invaediately. Cuonseguently, the work of
the existing Viruml Traffic Counts, fe., SMFC (Virtal Teaffic Comt)-01, JMFC
(Virtoal Traffic Court)-02 and JMFC (Virtual Traflic Conrt)-03 of Ceniral District
shall alsa be Jooked after by the above newly created Dipital Traffic Couns. Mr. Sunil
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1.

17,

20,

21

22

[o+d
et

Khatri, IMFC (Virtual Traffic Court)-02, Central shail report to the Frineipal District and
Sessions Judge {HQ) Ul finther ordeis.

Principal District and Sossions Judge, West shall withdraw il trafffc challans, e-fraffic
chatlans, STA challans and MCD challans pending in the court of SMFC-0L, IMEFC-03,
IMFC-04, JMFC-03, BEC-06 and JMFC-08 of West Distvict and shall assign thesame to
the newly created court of JVMIRC-09, West swhich shiall ensure thet alf the chatlins be
deatl with expeditionsly in secordanes with law.

Ms. Shakshi Jaiswal shall report fo the concerned Prineipal District and Sessions Judpe,
Shahdara on joiuing her duty, who shall infarm $his court-immediately for furtler posting,

Principal Districr and Sessions Judge (FHEQ) shall withdraw all faffic challans, eteaflic
ehiallans, STA challans and MCD chellans pending in the const of IMPC-02, IMFC-04,
IMFC-08 and IMFC-07 of Cenitrtd District and shall assign the same to the newly created
court of JMFC-14, Central which shall enswre that all fhe cheflans be dealt with
sxpeditionsly bt accordance with law. Further Principal District and Sessions Judge
{HQY shall withdraw the work velating fo the palive siation Praghad Napar and
Mukherjee Nagor fram the enurt of JMEFC0I nnd shall assign the ssme tiy the conrd
of JMFC-62, Central.

Principal Distriet and Sessions Judge, South-West, Dwarka shall withdew all tnflic
chablans, c-traffic challans and STA challans proding n-the. courts of IMPC-Q1 to JMPC-
07 and JIMFC-09 to IMPFC-11 and shall assign the sane to the existing Digital Traffic
Court witch shall enswre that ol the chalfans shall be dealt with expeditiously in
aceordance with law.

Vide arder dated 05.01.2024, ndditional work of Digital Traffic Court and Virteal Traffic
Court of Wew Defhi was assipned (o (he cowrt of IMFC (1 Aa), Dighal Cour-03
presided over by Ms, Nishthy Mchwni. Pringipnl District and Sessions Judge, Mow Dolhi
shall withdraw the above said additional woik from hercourtand shall assign the same to
the court of Ms. Vidushi Garg, whe shall now deal with work-of IMPC{Digital Traffic
Court) as well as Virtual Traflic Court o New Belbi Distriet

Principal District snd Sessions fudge, Shahdora, KKD shall withdraw all matters under
NI Act pending in the court of CIM, ACIM, IMEC-O o IMFC-06 and IMFC (Mahila
Court)-02 of Shahdara District and shall pssign the same 1o the dewly cregled sourt of
JMFC (N1 Act), Shabdare, KK for its expeditious-disposal-in accordancs with fav.

Principal Disirict and Sessions Judge, Shahdars, KX shatl withdraw all traffie-challns
and STA challans pending in the court of IMFC-, IMEC03 & JMEC-06 of Shakdira
District and shall also withdraw g work relating to FS Jyotl Nogur from -(he court-of (v
and assign the sanie 1o the newly congtituted cowt e, JMFC-08, Shahdnra, KKB,

Principal District and Sessions Judge, East, KKD shall withdraw alt teaflic challans, e-
truffic challans, STA challans and MCD chaltans  pending in the court of JMFC-0I to
JIMEC-05 of Bast, KKID and shall assign the sums to newly ereated court of JMEC-06,
Fast, KKD which shall ensvre thut alf the ohallans shall be dealt with expeditiously in
accordanee with law.

. Al Refidving JMBEC/Civit Judges shall perfarm all judicial works except deciding the

cuses finelly. However, if they are deputed in & count where (he offteer i3 on Iong Jeive Le.
beyond one month, in such cases, the Relieving IMEC/Civil Judge shz.ﬂl. also be
empowersd ta decidethe cases fhwlly. All Jemrned Pringipal Diswicn and Sessions fudges
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shall keep recond of the work done by the Relieving IMFC/Civil Judges posted in thelr
respective districts and shall forward the same 1 the High Conrt on qrarterly basis or 111l
they get repular posting whichevdr is earlior,

24, Prineipal Distact & Sessions Judge, West shall withdraw sufiicient number of casis from
the existing JMFC (Mahila Comt)-81 to JMFC (Mahila Court)-05, West, THC and shail
assigh the samie to the newly ereated conrt of IMPC (Mahifa Court)-06 in such o manner
that after redistribution, all coarts should hivve substantially equal work,

25, The judicial officers under transfer shall notify the coses in which they had reserved
judgmentsionders before relinquishing the charge of their court in terms of the
posting/tensfer arder. The judicial officers shall pronounce judgmentsiorders in alt snch
matie’s on the date’ fixed ‘or masiomm within a poriod .of 2.3 weeks thegeol,
notwithstanding the posting/transfer. Date of pronouncemiat shall ba aotifizd in ke canse
list of the court to which the matter perains as also of the court to which the Judicial
officer bas been transferred and on the website also,

BY ORRER OF THE COURT

S/~

(KANWAL IBET ARORA)
REGISTRAR GQENERAL

£539 -2

Endst. Nos.'b “T MHCIGaz-UB/G-TIVLE2(a)y2024 Dated: 25% October, 2024

Copy lorwarded for information and necessary action to-

L.
2.

3

4,
5.

.
1.

8.
8.
10.
.

12

All the Prineipal District & Sessions Judges. Delhi.

The Principal District & Sessions Judge-cum-Special Judge (BC Act) (CBI), Rouse
Avenue Courts Complex, Deen Dayal Upadhyay Marg, New Dellu.

The Priveipal Judge. Family Courts (HQ), Dwarka Courts Complex, Dwarka, New
Delhi,

The Secretary, Ministry of Finanee, Government of India, North Block, Mew Delbi.
The Member Secretary, Delbi State Legal Services Authority, Rouse Avenue Court
Complex, New Delbi,

The Director {Administration), Delhi Judicial Academy, Dwarka, New Delhi.

The Principal Secretary (Law, Justice & Legislative AlThirs), Govt. of NCT of
Dethi, New Dethi- 110002,

The Principal Sceretary (Home), Govl. of NCT of Delhi, New Delhi-110002.

The Principal Secretary (Power), Govt. of NCT of Dethi, New Deihi-1100032.

The Secretary (Labour), Govt. of NCT of Delhi, Shamnath Marg, Delhi-110054.
The Director of Prosecution, CBI, Rlock No.3, T Floor, OGO Complex, Lodhi
Road, New Delhi-110003.

The Director, Directorate of Prosecution, Tis Hazari. Delhi,
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16.
17.

18.
18,
20.

n

sl

22.
23,
24,

235.

26.

28
29,
30.
3L
32
33.
34,
35,

The Director General, Narcotics Control Bureuy, West Block-1, Wing-3, Sectar-07,
R.K.Puram, New Dethi-110066.

The Commissioner of Police, Police Headquasters, New Dethi,

The Commissiencr, Municipal Carporstion of Del, Civie Centre, Minto: Road,
New Delhi.

The Chairperson, New Dethi Municipal Committee, Palika Kendya, New Delhi,

The Registrar-cum-Sccretary (o Hon'ble the Chief Justice, Delhi I-Iigh Court, New
Delhi.

PS to all Hon’ble Judges, Delbi High Court, for information of Hon®ble Judges.

Al Registrars, Delhi High Court, New Delhi,

The JR-cum-P.A. to Registrar General, Delhi High Coutl, New Deli,

The faint Registrar (Vigilanee-1), Dalhi High Cowrt, New Dethi,

The Juint Registrar (Vigilance-I1), Dethi High Court, New Delhi,

The Joint Registrar (Gazetic-11A), Delli High Courl, New Delli.

The Pay & Accounts QOfficer, Tis Hazari, Delhi,

The Joint Registrar (IT), Dethi High Court with the request to uplfoad this order.on
the website of Dethi-High Coortl

The Hony. Secretary, Bar Council of Delbi, 276, Siri Fort Institutional Area, Kl
Gaon Marg, New Delhi.

‘The Hony. Secretary, Delli High Court Bar Association, Dethi High Court, New
Dethi.

The Hony. Secretary, Delhi Bar Associstion, Tis Hazarl Courts, Delhi.

The Hony. Secratary, New Delhi Bar Associztion, Patiala House, New Delhi.

The Hony. Secretary, Shaldara Bar Assoclation, Karkardooma Courts, Delhi,

The Hony. Secretary, Rohini Courts Bar Association, Rohini, New Delhi.

The tony. Secretary, Dwarka Courts Bar Association, Dwarka, New Dielhi.

The Hony. Seerctary. Saket Courts Bar Associstion, Saket, New Delhi.

Personal file of the officer(s) concemed,
Guard File.
{i&mﬁwﬁ?&n

Joiat Registrar {Goz-1{8)

\®,

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No.33599733663 1o s (3y/Gan/pD Wesi2024  Dated, Delhiche 2_‘5}_’_"’/ >

Copy forwarded to :-

The Judicial Officers concerned of West District, Tis Hazari Courts, Delhi.

The CMM, West District, Tis Hazarj Courts, Delhi.

The Officer Incharge, Administration Branch, West District, Tis Hazari

Courts, Delhi.

4, The Branch Incharge/DDO, all Branches of West District, Tis Hazari Courts,
Delhi,

5. The Branch Incharge, Facilitation Centre, Tis Hazari Courts, Delhi.

6. The PS to Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi

7. The Reader to Principal Diswict & Sessions Judge, West District, Tis Hazari
Courts, Delhi

8. For uploading on LAYERS

9. For uploading on centralized website through LAYERS,

10. Dealing official LAYERS seat, Tis Hazari Courts, Delhi (Room No.207),

11, The Secretary, Delhi Bar Association, Tis Hazari Couptsr~Delhi.
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Link Officer Incharge (Judicial Branch)
DJ (Commercial)-05, West Disti,
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